BEFORE THE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 1184 OF 2024

IN THE MATTER OF:

News Item titled ""Bihar Rampant lllegal Sand Mining Threatens Gangetic River Dolphins
in Gaga Tributaries' appearing in News Click dated 02.09.2024

MEMO OF PARTIES (As per order dated 26.09.2024)

News Item titled "'Bihar Rampant lllegal Sand Mining Threatens Gangetic River Dolphins
in Gaga Tributaries' appearing in News Click dated 02.09.2024

VERSUS

1. Central Pollution Control Board (CPCB),

Through its Member Secretary

Central Pollution Control Board, Parivesh Bhavan, East Arjun Sagor

Delhi 110032, India

E-mail: msch.cpcb.gov.in Respondent no.1
2. Bihar Pollution Control Board (BPCB),

Through its Member Secretary

Bihar Pollution Control Board, 1st Floor, R. K. Nidhi Building,

Patria 800001, Bihar, India

E-mail: bpcbpatna@gmail.com Respondent no.2
3. Ministry of Environment, Forest and Climate Change (MOEF).

Through its Regional Office

Ministry of Environment, Fores and Climate Change, Regional Office (East),

5th Floor, Vikas: Bhawan, Patna 800015. Bihar, India

E-mail: ro.bihari@moefcc.gov.itn Respondent no.3
4. Ministry of Jal Shakti, Through its Secretary Ministry of Jal Shakti, Shram Shaku

Bhavan, Rafi Marg, New Delhi 110001, India

Phone No.: +91-11-2371-6467

E-mail: secy.jalshakti@nic.in Respondent no.4
5. National Mission for Clean Ganga (NMCG), Through its Director General,

National Mission for Clean Ganga, 1st Floor, Major Dhyan Chand

National Stadium, India Gate, New Delhi 110002. Indis

Phone No.: +91-11-2338-4578

E-mail: dg.nmcg@gov.in Respondent no.5
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